PUNJAB VIDHAN SABHA SECRETARIAT
(NOTIFICATION)

17 May,2022
No.1-WCB-2022-23/ 'J.j In pursuance of the Motion passed by the Punjab
Vidhan Sabha at its siting held on 22" March, 2022 authorizing Hon'ble Speaker , Punjab
Vidhan Sabha to nominate the Members to serve on the Committee on Welfare of
Scheduled Castes, Scheduled Tribes and Backward Classes for the Year 2022-23, he has
been pleased to nominate on 17 May, 2022, the following Members to serve on the said
Committee. -

1. S. Manjit Singh Bilaspur

2. Smt. Aruna Choudhary

.

S. Dalbir Singh Tong

4, ADC Jaswinder Singh Ramdas

L

S. Jiwan singh Sangowal

6. S.Jagsir Singh’

7. S. Kulwant singh Bazigar

8. S. Labh singh Ugoke

9. Dr. Nacchatar pal ‘

10. S. Rupinder Singh

11. Sh. Rajnish Kumar Dahiya
12. S. Sheetal Angural

13. Sh. Sukhwinder Singh Kotli

Under rule 184 (1) read with rule 207 of the Rules of Procedure and conduct of
Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly) Hon'ble Speaker
has appointed S. Manjit Singh Bilaspur, M.L.A Chairman oi the Committee.

CHANDIGARH: Surinder Pal
THE 20" MAY, 2022 SECRETARY,

531 . "
NO.1WSC-2022-23/-=-==--m==--=mm=====" Dated Chandigarh the , 20™ May, 2022
Copy forwarded to all the Members of Punjab Vidhan Sabha, for information.

UNDER SECRETARY,
For SECRETARY.
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